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Customs, Service Tax & Ahti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 22.12.2025 10 26.12.2025
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 DEPUTY/ASSISTANT REGISTRAR

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same
day for the parties and public at large thus all the interested parties and other information seekers under R.T.1. Act
may download there orders from CESTAT website.




